HIGH COURT OF JAMMU AND KASHMIR

(Office of the Registrar General at Srinagar)
K %K %k XKk

Subject: Training Programmes to be organized by
the State Judicial Academy in the month of
September, 2019, at Jammu campus.

ORDER

No: 611 | Dated: 0\\0 q\\(hﬂ‘%

All the Judicial Magistrates of 2017 & 2018
batches serving in Jammu province are hereby nominated
for attending the One Day Orientation Programme on
“"Remand and Bail: Practice and Procedure” scheduled
to be held on 15™ September, 2019 at J&K State Judicial
Academy, Janipur campus, Jammu. All the nominated
officers shall report in the J&K State Judicial Academy,

Jammu at 08:30 am sharp on the said date.

(SanJ /@
Registrar, |
No: \L\yia\’ S ) g“} Dated: (5"’)]051 %\3

Copy of the above forwarded to:
1. Principal Secretary to Hon’ble the Chief Justice, High Court of J&K,
2. Secretary to Hon'ble Mr. Justice
.......... for information of Their Lordships.
3. Registrar Vigilance, High Court of Jammu and Kashmir,
4, Registrar Rules, High Court of J&K,
5. Registrar Judicial, High Court of J&K, Jammu/Srinagar
......... for information.
6. All District & Sessions Judge, with the request to circulate the order amongst ali
other District Judges working under their territorial jurisdiction.
7. Director J&K State Judicial Academy, Jammu for information and with the
request to inform all the nominated officers accordingly.
8. CPC e-Courts High Court of J&K, for uploading the same on the official website
of the High Court.
9. Office File.
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